
i

.' • ox I o r A,

CtlNTRAL AD MNl ST R-^T] UL TRISJNAL
PRINCIPAL BCNCH

NLu) DEL HI

DA-316/93
0A-3ie/93
OA-437/93
0A-439/93l^
CA-470/93
0A-13C3/92

jtnL 5\5

1 a 1 r.;-i

Thursday, this the 2Bth day of November, 1996 .

HCN'BLE W. 3UST1CE CHETTUR SANKARhN NAIR, CHAIRmN
HCN'BLE nil. S.P. BISUAS, PtnBLR (A)

0A-3l6y93

Sube Singh,
S/o Sh. Ratti Ram,
R/o ^^illage Zindhpur,
P,C, fukhirilpur,
De lhi-110036 . . ..Appl i ca nt

i (By Advocate Sh, Ashok Aggarual)
Versus

1, Delhi Administration through
Chief Secretary,
5, Aiipur Road, *
Delhi.

2, Develoomsnt Comnissic ner,
Delhi Administration,
5/9 Linderhill Road,
Delhi ,

( None for Respondents )

.. .Respondents

OA-31

Na ne Ram, n oX *
S/o Ram Chandor, -.A j
R/o Village Hiranki Kuahak,
P.O. Khas, Aiipur Delhi.

(By Advocate Sh. Ashok Aggarwal)

Versus

Delhi Administration through
Chief Secretary, 5 Aiipur Road,
Delhi.

2, Development Commissioner,
Delhi Administration,
5/9 Underbill Road,
Delhi.

- oov

(None for Baspondents)

Oft-437/93

Tula Ram, S/o Sh, fbhar Singh,* '
R/o H.No .621, Aiipur, Delhi, ^nlsvs

(By Advocate Sh, Aehok Aggarwa l) P , c

.. .Applicant

... Responds nts

.. .Applicant

Ve rsui

1• Delhi Administration,
through Chief Secretary,
5, yipur Road,
Delhi. i

.0 5 en jil}



2, The Development Commissioner,
Delhi Administration,
5/9 Under HiH Road, Delhi, ,..!^e

(None for res pendents)

CA-^39/93

Bhane Ram, S/o Sh, Khilali,
R/o Village Pfehmedpur, Ramjahpur,.
P.O. Aiipur, Delhi, ...Ap
(By Advocate Sh, Ashok Aggarijal)

Ue rsus

1 , Delhi Administration through
Chief Secretary, 5, Aiipur Road,
Delhi,

2, The Development Commissioner,
Delhi Administration, 5/9 Under Hill Road,

,, ,Res ponde nts

.. .Appl icant

Delhi,

0A:^70/93

,, .Respondents
(None for Respondents)

Nanu Ram, S/o Puran, • '
R/o Village Zindapur, P.O. Mukmilpur,
Delhi,

(By Advocate Sh, Ashok Aggarwal)

Versus

1 , Delhi Administration through
Chief Secretary, 5, Aiipur Road,
Delhi, - • "

(None for Respondents)

0A>13G3/92

2, Development Commissioner, •
Delhi Administration, -
5/9 Under Hill Road, _ . ,
Delhi, . •"

. r - -

i.rrtf' • ^ .3

rkhavir, S/o Sh. Kishan 131,^^^0^:36. ^1,
R/oVillage Basi, '
P .O , Khekra, , ; : V 'U"
Distt, feerut (U.P.) i: -fcOi •

(By Advocate Sh, Ashok Aggarual) ;
Versus

''l , Delhi Administration through .
Chief Secretary, 5, Aiipur Rod
Delhi,

2, Development Commissioner,
Delhi Administration, ' :
5/9 Under Hill Road, rocvbA y^)

; Delhii

(None for respondents)
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, cHisU

, .Applicant

..,Res pondents

•, .Applicant
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Thsse applications having been heard on 26.11,1996
the Tribunal on the safne day passed the follouing:

ORDER

Chettur Sankaran Nair(3), Chairman

Applicants who are casual labourers uere denied

employment on the ground that they suffered from

Tuberculosis, According to them they are not afflicted

this disease. Whether they are Tuberculor patients
<1

or not is not a matter uhich should appropriately be

subject matter of judicial revieu. Respondents will

call applicants to be examined by a duly constituted
r'fedical Board to ascertain their physical state. If

they are found to be healthy and not suffering from

Tuberculosis the order of termination to- the extent

it is based on medical grounds will stand quashed.

Those of the applicants who are continuing in service

by reason of interim ordeisuill be retained until the

^tedical Board takes a decision in the matter. Applicants

will produce a copy of this order before respondents who

shall acknowledge the safne. The acknouledgsment uill

be lodged in the Registry. Medical Board uill be

constituted and applicants uill be examined by the said

Board uithin six ueeks of the date of acknouledgement

of this order by respondents,

2, Application is disposed of as aforesaid,

Oated, this the 2eth day of November, 1996,

( S,P, BISWAS )
MembBr(A)

' Sa nj u •

(CHETTUR SANKARAN NAIR, 3, )
Chairman „ ^ Crf\

• ^

Qefirtiil Ad

PRITA-M SINGH
Couit Gu:^:ri

min.kcrative' Tf.bluua
• C - ; i'' ; Pnncipal Bf. ( ,


